BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA -~ oo

IN THE MATTER OF:

Original Application No. 55 /2025/EZ
NEWS ITEM TITLED: 5 JHARKHAND FOREST OFFICERS ATTACKED BY

DATED 24.03.2025

STONE MAFIA, APPEARING IN THE TIMES O_F_ INDIA ‘

INDEX
Sl. No. Particulars Page No.
1. Counter Affidavit filed by District 1-5

Magistrate and District Mining Officer,
Palamu, Jharkhand, Jharkhand.

2. Verification 6-7

STAR) *3. | ANNEXURE-1 . | 8-10

/ . \1 ' ’ :
[ 4. | ANNEXURE -2 B R EIRE:

e

)

w 5. | ANNEXURE -3 14 - 19
;\Q

6. ANNEXURE - 4 20-23

AISHWARYA RAJYASHREE

Advocate.

Bar Association Room No. 5,

High Court, Calcutta

Chamber: 8/1, K.S. Roy Road,
Kolkata: 700001.
(M)9874995669

Email: advaish.hc@gmail.com




o ey
P e
5. Dm——T

-2 NDIA

R D, F
e _,;ﬂ;kﬁ
ATy 2R

M

BEFORE THE NATIONAL GREEN TRIBUNAL

N

EASTERN ZONE BENCH, KOLKATA %
\ //\\\
-ﬁ

IN THE MATTER OF:
Original Application No. 55/2025/EZ ‘ " L’% s;
NEWS ITEM TITLED: 5 JHARKHAND FOREST OFFICERS A'ITACK ) Y S{,?Nﬁ /
(J \ MAFIA, APPEARING IN THE TIMES OF INDIA DATED 24.03. 2025
V2 ..Applicant(s)
2
Ly |
P COUNTER AFFIDAVIT FILED BY OF DISTRICT MAGISTRATE AND DISTRICT
a-,f MINING OFFICER, PALAMU, JHARKHAND (i.e. RESPONDENT NO. 2 AND 4
J f\Q HEREIN). <
\o; N
g .g: I, Sunil Kumar, son of Shri Kunwar Mahto, aged about 38 years, by Religion -
[oa B =]

Hinduism, by Occupation - Service under Government of Jharkhand in the office
of District Mining Officer, Palamu, Jharkhand, having its residence at Vill —

Sandh, P.S. — Barkagaon, District - Hazaribagh, Jharkhand, do hereby solemnly

affirm and state as follows:

1. That, | am the District Mining Officer, Palamu, Jharkhand, (i.e. Respondent
No. 4 herein) and that | am aware of the facts and records in the instant
case and have gone through the allegations and contentions in the Original
Application as such | am competent to make and affirm the instant

}p\ Affidavit for myself and the Respondent No. 2 herein. Also, | am duly

D .authorized to do so by the Deputy Commissioner, Palamu, Jharkhand (i.e
K % \ipondent No. 2 herein) '
v%n
%ra) - ol S _
2 at, | am a law-abiding Citizen of India and very much respect the

Constitution and Judicial System of India.
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3. Thatin pursuance and in compliance to the order dated 07.04.2025 of the
Hon'ble Tribunal in the instant Original Application this Counter Affidavit

is being filed by Respondent nos. 2 and 4 of the Original Application.

4. That this affidavit is being filed for bringing necessary facts and statements

on record for just and proper adjudication of this case.

5. This matter primarily concerns an offence committed within the protected
forest area of Palamau District of the-State of Jharkhand. During the
investigation carried out by the officers and employees of the Divisional
Forest Office, Palamau, a criminal incident had been committed by
unknown individuals. As a result, two cases were registered by the
concerned officers/employees at Chhatarpur Police Station: Case No.
26/2025, dated 17.02.2025, and Case No. 52/2025, dated 23.03.2025. The

action taken report submitted by the concerned District Police regarding

these cases is attached herewith for reference.

#Re photocopy of the said action taken report submitted by the District

lice is annexed hereto and marked as Annexure — 1.

6. That Shri Navneet B.R., IFS, an attached officer of the Medininagar Forest
Division, informed through Letter No. 369, dated 20.02.2025, that a forest
case has been registered in connection with the illegal excavation of
stones from forest land, which were subsequently found at the storage
sites of crusher operators in Mauja - Bardiha and Charai. In light of this
information, several nOtICES were promptly issued to all crusher operators

through respective letters dated 22.02.2025.
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/ The photocopy of the said letters dated 22.02.2025 are annexed hereto

and collectively marked as Annexure — 2.

. That all the aforementioned crusher units were also inspected by the
District Mining Office, Palamu, Jharkhand and based on the irregularities
identified during the inspection, the dealer registrations of a total of 08
crushers have been cancelled. Further, the Information regarding such
cancellation has been duly communicated to the concerned Circle Officer,
Officer-in-Charge of the Police Station, Mines Inspector, Sub-Divisional

Officer, Chhatarpur, and the Divisional Forest Officer, Medininagar Forest

Division, for necessary monitoring and further action.

The photocopy of all such communications is annexed hereto and

collectively marked as Annexure — 3.

8. That the said area is under continuous inspection and investigation by the

af P4 crusher operators from Mauja - Bardiha and Murumdag, located near

e site of the incident, have been identified and consequently, the dealer
}f\& registrations issued in their favour have been cancelled with immediate
@0 effect. Such, Information regarding these cancellations has been
communicated to the concerned Circle Officer, Officer-in-Charge of the
Police Station, Mines Inspector, and Sub-Divisiona| Officer, Chhatarpur, for

necessary monitoring and further action.

The photocopy of all such communications is annexed hereto and

collectively marked as Annexure — 4.
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9. That it is submitted that W.P.(C) No. 1396 of 2025 (M/s Vaishno Mata
Stone Chips Crusher vs. State of Jharkhand & Others) and W.P. (C) No. 1245
of 2025 (M/s Jai Maa Stone Chips vs, state of Jharkhand & Others) have
been filed before the Hon’ble High Court of Jharkhand, Ranchi, challenging
the actions taken by the District Mining Office bridge the Memo No.- 109
of Superintendent of Police Office and Forest Division Office in relation to

the irregularities committed by the above-mentioned crusher operators.

10.In light of the interim order passed by the Hon'ble Court in W.P. (C) No.
1245 of 2025, the District Mining Officer conducted an inspection of the
crusher unit in the presence of the petitioner and during the inspection,
irregularities were found, and accordingly, a penalty amounting to Rs.
1,29,216/- (Rupees One Lakh Twenty Nine Thousand Two Hundred and

Sixteen) was been imposed and recovered from the operator.

11.That in order to prevent illegal mining, transportation, and storage

ﬂégjﬁz\\ctivities within the district, regular meetings of the District Level Mining

('[gﬁw k Force are being organized. During these meetings, necessary
g Ty e (8} -
& 6:@ ructions and guidelines are issued to all concerned members, including

e Circle Officer, Divisional Forest Officer, District Transport Officer,
%}\A‘é Officer-in-Charge of the respective Police Stations, and other relevant
authorities to ensure strict monitoring and effective enforcement of

mining regulations.

12.That it is submitted that since April 2024, a tota| of 933 investigations has
been conducted by the District Administration in connection with illegal
mining activities. As a result of these investlgations, a total of 54 FIRs has

been registered against individuals and entitieg involved in illegal mining.




13.That the District Mining Officer-cym-Member Secretary, District-Level
Mining Task Force, has issued a letter bearing Letter No. 1611, dated
13.06.2025, providing all members of the Task Force with a comprehensive
list of valid mining leases, valid crushers, cancelled mining leases, and
cancelled crushers within the district. The purpose of cnrculatmg this
information is to facilitate effectlve momtorlng, ensure prompt reportmg
of illegal mining activities, and enable the concerned authorities to take

necessary legal action wherever instances of illegal mining are detected.

14.That at present, surveillance in the said areas has been significantly
increased, and illegal mining activities have been completely stopped as a

result of these enhanced monitoring efforts.

15.That this Counter Affidavit is filed bonafide and in the interest of justice. It
is therefore prayed that Your Lordships, may k'indly be please'd to”accept
the instant Counter Affidavit.

16.That the answering respondent seeks leave to file any further affidavits, if

:[ %«” d( required, as per direction of the Hon’ble Tribunal.

knowledge, the statements contained in paragraph Nos. 5 to 14 are
to my information derived from the official records of the case, which
ily believe to be true and the rest is/are my respectful submissions

efore this Hon’ble Tribunal.



VERIFICATION

I, Sunil Kumar, son of Shri Kunwar Mahto, aged about 38 years, by Religion -
Hinduism, by Occupation - Service under Government of Jharkhand in the office
of District Mining Officer, Palamu, Jharkhand, having its residence at Vill -

Sandh, P.S. — Barkagaon, District - Hazaribagh, Jharkhand is filing this instant
Counter Affidavit on this the _&9 day of July, 2025.

Date: o 5‘/@ vk

Place: Pq[% %/\g«,@"’g/
A
(Sumr)_komat)

\

Deponent

Identified by me:

«-@/‘;{]nﬂ'w/

Advocate
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